
303 Written Answers DECEMBER 12.1901 Written Answers 304

ONGCVideshUmtotfsongoingexplorallon 
in cfH shore VMnam. TransH halls were also 
made at London. Tokyo and Bangkok where 
discussions were heki with Various oil 
companies who expressed a keen interest 
in participating In theF<HJrth round of bklding.

Supply of Steel Scrap to MM Steel

3577. SHRIMATI
BASAVARAJESWARI: W « the Minister of 
STEEL be pleased to state:

(a) whether the mini steel plants in the 
country are fadngctosureduetonon-si^y 
of steel scrap; and

(b) K so, the details thereof and the 
steps taken^roposed to be taken (or the 
supply of steel scrap to them?

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV); (a) Productnn in the mini 
steel plants will be affected to some extent 
due to the shortage of imported steel melting 
scrap.

EmiMSsy In Bonn against Indian 
entiBpreneurs/Publc sector undertakings 
etc;

(l>) whether some Indian firms/ 
ooipofaflkMttfeompaniBS liaMs also sent legal 
notices to protect thefnselves without the 
Government’s approval;

(c) I  so. the details thereof;

(d) whethertheblalBral trade relattons 
are Bkely to be affected by such commercial 
compiainls;

(e) If so. the detals thereof; and

(■; the steps taken by the Govemment 
to resolve the issue amtoably?

THE MINISTER OF EXTERNAL 
AFFAIRS(SHRIMADHAVSMHSOLANKI):
(a) In 1991,14oommercial complaints were 
received by the Indian Embassy in Boon 
from German companies against Indian 
entrepteneurs/put)ic sector undertakings 
etc.

(b) Importof steel melting scrapthrough 
the canalismg agency. Metal Scrap Trade 
Corporatton (MTSC), has reduced this year 
due to non-availabiUty of adequate free 
foreign exchange. Efforts are being made to 
increase import of scrap through MSTC. 
The mini steel plants can also make imports 
directly through the use of Exim S cr^.

(b)Govemment has no informadon bi 
the matter.

(c) Does not arise.

(d) No. Sir.

(e) Does not arise.

Complaints from German Companies 
against Indian Rrms

3578. SHRI V. SREENIVASAPRASAD: 
WWtheMinisterdEXTERNALAFFAIRSbe 
pleased to state:

(a) the number of complaints received 
fromGerman companies/firms bythe Indian

0) Al commercial compiainls received 
against Indian companie^Miblic sector 
undertaMngs are Inviviab^ brought to the 
notice of the concerned bidiah company as 
wen as the Trade Disputes Cel of the Offtoe 
oftheChlBfConHDMerollnnpottsandExpotts. 
New DeM. who deals wWi each case on the 
merits of issues involved under relevant 
rales and regulattons.


